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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 11th March, 2026
S.0. 1297(E).—In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989
the Central Government hereby notifies "3"& 4" Line between Renigunta - Guntakal stations (307.97 Km)" as a
Special Railway Project for acquisition of land in the State of Andhra Pradesh in the Districts of Tirupati, Annamayya,
Kadapa and Anantapur for providing National Infrastructure for a public purpose with effect from the date of
publication of this notification in the Official Gazette.

[F. No. W.Con.182/SRP-29/RU-GTL/25-26/300/37A]
H. K. BHAGORIA, Chief Engineer/Con-I

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. gl sgned by GORAKHANATH

g
GORAKHA NATH YADAVA ' YADAVA

Date: 2026.03.13 15:05:35 +05'30'



		2026-03-13T15:05:35+0530
	GORAKHA NATH YADAVA




